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ORDER
Per R.K. Panda, Vice-President

This appeal filed by the assessee is directed against
the order dated 31.03.2021 passed u/s 143(3) r.w.s 144C(13) and
144C(13) r.w.s. 143(3A) & 143(3B) of the I.T. Act for the A.Y.2016-
17.

2. At the time of hearing, the learned Counsel for the
assessee filed an application seeking withdrawal of the appeal on
the ground that the assessee has accepted the resolution arrived
at under Article 27 of India-US Double Taxation Avoidance
Agreement (DTAA). Since the assessee has accepted the MAP
Resolution, the learned Counsel for the assessee submitted that

the assessee should be allowed to withdraw the appeal.
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2.1 In absence of any objection from the side of the
learned DR, the request of the assessee seeking permission of the
Bench for withdrawal of the appeal is accepted and the appeal is

dismissed as “withdrawn”.

3. In the result, appeal filed by the assessee is dismissed.

Order pronounced in the Open Court at the time of hearing itself
i.e. on 31st August, 2023.

Sd/- Sd/-
(LALIET KUMAR) (R.K. PANDA)
JUDICIAL MEMBER VICE-PRESIDENT
Hyderabad, dated 31st August, 2023.
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